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O.A./95/88 

CORAM : Hon'ble Mr. P.M. Trivedi .. Vice Chairman 

Ho'ble Mr. P.M. Joshi 	• Judicial Member 

22/02/1988 

Learned advocate Mr. U.N. Shastri has filed a 

sicknote which may be taken on record. The case be 

adjourned to 29th February, 1988 for admission. 
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P H Trivedi ) 
Vice Chairman 
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